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Progress in the field of FPI in Orissa

4649. SHRI RAHASBIHARI BARIK :
Will the Minister of FOOD PROCTESS-
ING INDUSTRIES be pleased to state :

(a) whether it is a fact that the country
has not made much progress in the field
of Food Proceseing Industries ;
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(b) whether the Food Processing Indus-
tries are microscopi¢ in number in Orissa ;

(c) whether it is also a fact that there
is a vast scopé to set up and also to pro-
mote food processing industries in thatl
State ;

(d) if so, the details of the proposals of
Government in that regard for the Eighth
and Ninth Five Year Plans; and

(e) the o.her details in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING
INDUSIRIES (SHRI TARUN GOGOI) :

(a) No, Sir.

(b) Since Food Processing Indusries
are both in the organised and unorganised
sectors, information in regard to the num-
ber of all food processing units set up
State-wise is not maintained centrally.
However, as per available information the
position in respect of Orissa is as under :

No. of units
Rice Mills 7364
Rollar Flour Mills 19
Fruits & Vegetables Pro-
cessing units 18
Fish processing &
storage units 33

(c) Yes, Sir.

(d) and (e¢) Ministry of Food Proces-
sing Industries does not set up food pro-
cessing units in any S.ate directly. How-
ever, financial assistance of Rs. 256.86
lakhs has been provided under various
Plan Schemes of the Ministry in respect of
proposals received from Orissa. Besides,
3 Leiters of Intent for Beer and one for
alcohol have been granted for seiting up
units in Orissa,

Ban on Calorie free Soft Drinks

4650. SHRI T. VENKATRAM
REDDY : Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased
fo state :

(a) whether the production of calorie
free, or low calorie of such soft drinks in

f India is banned ;
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(b) if so, under what legislation and

what are the reasons for such a ban;

(c) when there is a craze all around the
World for low calorie coke, or diet coke,
what is the wisdom in banning it in
India ; and

(d) whether this ban will be lifted and
if so by when?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PBROCESSING
INDUSTRIES (SHRI TARUN GOGOI) :
(a) to (d) Information is being collected
and will be laid on the Table of the House.
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News gegarding marketing of IV fluids in
Unsterilized Polythylene Containers

4652. SHRI E. BALANANDAN : Will
the Minister of HEAITH AND FAMILY
WELFARE be pleased to state :

(a) whether Government are aware of
the news item which appeared in Malayalli
Manorama dated the 14th August, 1993
about marketing of contaminated I.V.
Fluidy packed in Polythylene containers ;

(b) whether Government have initiated
any inquiry or propose to initiate any en-
quiry on the causes of LV. fluids packed
in Polythylene containers being prone to
con:amination ;

(¢) whether Government are aware that
polythylene canpot withstand sterilisation

at the level required by international stand-
ards ;

(d) if so, whether it is a fact that the
Standards are being compromised for steri-
lisation with the knowledge of Govern-
ment ; and

(e) whether Government intended to ini-
tiale any artion against. those responsible
for allowing the inadequately sterilised
products for cale in markets ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) : (a) The news report
relers to ‘irrigasol’ a brand of balanced
salt soluiion and not I.V. Fluids packed in
polythylene containers,

(b) whenever cases of contaminated
LV. Fluids are reporied action is initiated
under the provisions of the Drugs & Cos-
metics Act and Rules by the State Drug
Controllers.

(c) The sterilisation process for poly-
thylene con:ainers extends over a longer
period in order to enmsure effactive steriii-
sation.

(d) No, Sir.

(e) Does
aboye.

not arise in view of (b)



